CENTRAL sUMINISTRATIVE TRIBUNAL O

PARICIP AL BENCH

0.4, No,1862/83
New Delhi this the 2th Day’of December, 1993

The Hon'ble Mr, B.N.Dhoundiyal, Member ( A)
-The Honiblé Mr,B.S5., Hegde, Member(J)

Sh, V K bharna
b/o Sh, R D, oharma,

‘R/o ::..68 & end ! \IlketJl,

Na W Del h;
eess fpplicant
(Sh,3.P.,Sharma,counsel )

Versus

1,The Secret tary,
Ministry of Labour,
Shram Shakti Bn?de,
-Hew Delhi,

2, The - Director,L abour Bureau,
Ghandigarh,

(None for the respondents,

@ RDE R(ORAL) )

(Hon'ble Sh, B.N,Dhoundiyal, Member(.))

Learmed counsel for the gpplicant states
that all the relisfs prayed for. in the O.4. have bean

this
granted to the applicant aﬁd hence/ C. A, has bacome

infructuous, Dismissed _as nol pre ssed,

. %4?;ﬁ€——— égjvlrﬂéqﬂ-}fl_)
(B.5. Hegee) ~{B.N. Choundiyall)

Member(J) . : . Member ()

w




